To Provide Facilities in 100-100 Yards Plots

*13309. SMT. SHALLEY CHOUDHARY, M.L.A.: Will the Deputy Chief Minister be
pleased to state-

(a) whether it is a fact that the plots of 100-100 yards were allotted to the families of scheduled
castes in every village of State but there is neither the facility of transmigration nor any
facility of electricity and water; and

(b) if so, whether there is any proposal under consideration of the Government to provide the
abovesaid facilities togetherwith the time by which the abovesaid facilities are likely to be
provided?

Sh. Dushyant Chautala Deputy Chief Minister, Haryana

Sir,

(a) & (b) Under Mahatma Gandhi Grameen Basti Yojana, 100 square yards plots were allotted by
the Gram Panchayats to the families belonging to Scheduled Castes, Backward Classes
(A) and Below Poverty Line families in the villages where suitable shamilat land was
available. In the Basties where 10% or more families have constructed their houses on the

allotted plots, the facilities of pucca street, electricity and water supply pipeline have been

provided.
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